Information note to the Press (Press Release No. 71/2012)

For Immediate Release

Telecom Regulatory Authority of India

Extension of last date to receive comments and counter comments on
‘Consultation paper on Access Facilitation Charges and Co-location
Charges at Cable Landing Stations’ dated 22.03.2012

New Delhi, 4™ April, 2012: Telecom Regulatory Authority of India (TRAI)

had invited comments from the stakeholders by issuing a Consultation Paper on

‘Access Facilitation Charges and Co-location Charges at Cable Landing Stations’
dated 22.03.2012. The last date for receiving comments was fixed as 05.04.2012

and for counter comments as 12.04.2012.

Keeping in view the requests received from some of the stakeholders for
extension of the date for furnishing their comments, the Authority has decided to
extend the last date of submission of comments by the stakeholders up to
19.04.2012 and for counter comments up to 26.04.2012.
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